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BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL,
SOUTH ZONE, CHENNAI

1/5459¢ Y2022

0O.A. 27 OF 2021 (SZ)

APPLICANT(s) : Tribunal on its own motion Suo Motu based
on the news item in The Hindu E-Paper,
Edition dt.28.01.2021,“Faecal contamination
high in Perandoor, Edappally Canals”
RESPONDENT(s): The Principal Secretary to Govt. of Kerala,
Environment Department and others

AFFIDAVIT FILED BY ADDITIONAL CHIEF SECRETARY,
ENVIRONMENT DEPARTMENT, THE 1ST RESPONDENT

I, Dr.Venu V, S/o Vasudeva Panikkar, aged 57 years, residing
at Government Quarter No.6, Jawahar Nagar, Kowdiar P 0,
Thiruvananthapuram, Kerala, do hereby solemnly affirm and state as
follows:

1. I am presently working as the Additional Chief Secretary to
Government of Kerala (Environment Department) and I am conversant
with the facts of the case as disclosed from the relevant records. I am
competent to swear to this Affidavit and I am representing the 1st
respondent in this Original Application.

2. This report is filed in compliance to the Judgment dated
28/07/2022 of the Tribunal in Original Application No0.27/2021. Hon'ble
NGT has directed to identify all the waste management / disposal
projects and also give a broader outline of those projects before the next
hearing. The state government is also directed to address the usage of the
water hyacinth which is available in abundance in the State of Kerala
water bodies.

WASTE MANAGEMENT PROJECTS

L. It is humbly submitted that Integrated Urban Regeneration &
Water Transport Project (IURWTS) was proposed under Kochi Metro
Rail Limited. This project is envisioned to renew & rejuvenate the major
canals in the city of Kochi. Its aim is to reclaim the river edge as a
public asset, improve its spatial structure & restore the city’s relationship
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with the Canals. Its primary objective is to create an efficient & durable
infrastructure which could host new activities in addition to supporting
the current one. Four STPs with a total capacity of 34 MLD is envisaged
under this project. The details of the project is attached as Annexure 1.

2. Projects by Corporation of Kochi
A) Project by Engineering wing
Rejuvenation activities for the year 2022-2023 has becn
completed by the engineering wing. Project for cleaning of “pola
payal”, desilting and waste removal activities for the year 2022-2023
was completed. Project cost was about Rs. 12,20,99,397/-.
B) Project by AMRUT
Rejuvenation activities for the year 2022-2023 is going on.
Project for desilting, side protection and fencing of canal activities for
year 2022-2023 is about 85% completed. The details of amount
spent/allocated is seen below:

Approved AS Amount : 20,00,00,000/-
Approved TS Amount : 16,00,00,000/-
Tendered Amount  : 15,25,87,175.44/-
Agreement Amount : 15,15,39,289.15/-
Proposed RE 1 Amount: 16,00,00,000/-
Approved RE 1 Amount: 14,36,44,097/-
Proposed RE II Amount: 18,77,67,198/-

Total Bill Amount as on dated 31/08/2022 (5 Part bills) :10,10,23,767.34

ENFORCEMENT PROJECTS BY KOCHI _MUNICIPAL
CORPORATION

« A combined squad has been formed comprising Health and
Engineering staff for effective squad work and routine inspections
have been conducted accordingly for maintaining the upkeep of
canals at the upstream end within Corporation area. Strict and
prompt actions have already been taken against illegal discharges
found.

 Notices have been issued against illegal discharges to Thevara-
Perandoor (TP) & Edappally canals and fines of Rs.20,86,000/-
have already been imposed against dumping of waste in public
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places and water bodies for the last two years. Strict follow up
action has also been taken against defaulters according to law.

o Periodical inspection are being done in the Industries, Flats, Hotels
etc. for the monitoring of STP, ETP located within Cochin
Corporation. Fine of Rs.20,86,000/- imposed against dumping of
waste in public places and water bodies from October 2021- July
2022.

» Canal cleaning, deepening and widening, Shore Protection, canal
Beautification and promenade development, construction of STP,
Sanitation facilities, Construction of jetties, Infrastructure
development, Fencing along the sensitive and crowded locations are
also in progress.

The work of rejuvenation of Thevara-Perandoor (TP) Canal is
included under the IURWTS project of Kochi Metro Rail Limited. The
progress of the works undertaken by KMRL is reported as follows:

a) Land acquisition for mandatory widening of various canals is
under process with Revenue Department. Due to public protest, process
is halted.

b) Market canal work will be carried out this year. KIIFB is the
funding agency for the work. Tender process for the work is going on.
Work will be commenced within one month.

« Survey to identify the sources of pollution/outlets to the rivers

Survey completed by Health Inspectors and Junior Health
Inspectors of Kochi Municipal Corporation. Survey report is attached as
Annexure-II.

Location of waste disposal in TP canals and Edappally thodu was
identified. Notice was issued from the Health wing of Kochi Muncipal
Corporation to the list identified. Closing of outlets exposed to drains of
TP canals is taken as a joint work by Engineering and health wing of
Kochi Muncipal Corporation. Work is mainly focused on Central zone,
Edappally zone, Pachalam zone and Vytilla zone.

Main activities
Completed the site visit by engineering wing, health wing and
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environmental engineer at Central, Pachalam, Edappally and Vyttila
zone.

i

Central zone outcomes
At division 64

« Skyline Marble Arc Flat do not have the SeTP, fine imposing notice
was issued and 3 outlet of it was closed by Kochi Muncipal
Corporation.

« Union Homes Flat, even though SeTP is present, Outlet (2) was
closed by themself. ;

o All outlets from the adjacent residence of Siraj godown were closed
(7 in number) by Kochi Muncipal Corporation.

At division 60

+ 5 households constructed septic tanks and soak pit within the time
limit provided and outlets were closed by households themself.

« 25 households have no place to construct a septic tank and soak pit,
and live adjacent to the TP canal. So for them community model
biodigester can be considered which can be included in AMRUT-2
project

At division 58

« 7 households have both septic tank and soak pit. Closing of outlet
is pending due to high water table. The outlets will be closed soon
by the households themself,

« 2 households have closed the outlet by themselves.

At division 59

« 2 households constructed a septic tank and soak pit, but connection
is lagging. They have informed that they will close the outlet soon.

« 18 households have no septic tank and soak pit, but 9 households
have a place to construct it. Remaining 9 households have no space
for constructing it. They are included in Individual Household

Latrine (IHHL) -2 and AMRUT-2 project.
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Pachalam zone outcomes

i At division 69

V.B Residence (Pachalam), do not have SeTP, but there is space to
install SeTP. Fine imposing notice has been issued. Outlet was
closed by Kochi Municipal Corporation.

At division 73

5 households constructed septic tank and soak pit within the time
limit provided and outlets were closed by the households themself.

6 household outlets were closed by Kochi Municipal Corporation.
Thottathumpally Juma Masjid closed their outlet by themselves.

Edappally zone outcomes

At division 33

« Bonitta Apartment - though SeTP is present, the filtered water is
drained to the canal. Fine imposing notice was issued and outlet
will be closed soon.

« Galaxy Marvel Apartment does not have SeTP. But space is
available to install the same. Fine imposing notice was issued and
outlet will be closed soon.

At division 35

« Kalpaka Raj Mahal Apartment does not have SeTP. But space is

there to install SeTP. Fine has been imposed and outlet will be
closed soon.

At division 37

+ Sunny Palace Apartment - though SeTP is present, filtered water
was being drained to canal. Fine imposing notice was issued and
the outlet was closed by themselves.

« Skyline Apartment - though SeTP is present, filtered water was
being drained to canal. Fine imposing notice was issued and the
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outlet was closed by themselves.
« Waste was removed near following Railway bridge and
Chambokadavu bridge.

At division 38

« Waste accumulated under the Timber Bridge, NH Bridge, pipeline
bridge and Marotty chodu bridge was removed by workers under the
supervision of Junior Health Inspectors.

At division 41

« Pushpamangalath Estate - Though SeTP is present, filtered water
was being drained to the canal. Fine imposing notice was issued
and the outlet will be closed soon.

o De Puttu restaurant - SeTP is present - filtered water was being
drained to the canal. Fine imposing notice was issued and the outlet
was closed by themselves.

« Aiswarya Tourist Home (Hotel) - does not have SeTP, but space is
there to install SeTP. Fine imposing notice was issued and the
outlet will be closed soon.

« Mandalay point flat does not have SeTP, but a space is there to
install SeTP. Fine imposing notice was issued and the outlet will be
closed soon.

« Malabar Gate Apartment, do not have SeTP, but space is there to
install SeTP. Fine imposing notice was issued and outlet will be
closed soon.

« Penta Queen A, B-1, B-2, B3-C Apartments, do not have SeTP, but
space is there to install SeTP. Fine imposing notice was issued and
outlet will be closed soon.

» Waste accumulated along the side of the drain of Chembumukku
bridge, was removed by workers under the supervision of Junior
Health Inspectors.

At division 41

« 4 households willing to make septic tanks and soak pits, but
construction delayed due to rain and high water table level.
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Construction will be completed soon.

Vytillya zone outcomes
At division 56

o Slaughter Waste and other wastes accumulated near Yuvajana
Samajam road bridge were removed by workers under the
supervision of Junior Health Inspectors.

At division 63

o There is waste water disposal and other waste dumping, including
slaughter waste, happening in Kadavanthra Market. Notice has
been issued to GCDA to take necessary remedial actions for the
same.

« In Udaya colony, about 147 households have no space to construct
septic tank and soak pit and are living adjacent to TP canal. So for
them also community model biodigester has been suggested, which
can be included in AMRUT-2 project. P and T colony households
have no space to construct septic tank and soak pit and living
adjacent to TP canal. They are about to be rehabilitated to the
Mandaveli Flat which is under construction, by Greater Cochin
Development Authority project.

« Closing of outlet from St.Thersa College to Mullasserry canal was
carried out by health wing. Outlets were closed. Images attached
as Annexure IIL

» Notice issued is attached as Annexure - IV.

It is humbly submitted that Kerala State Pollution Control Board
has also initiated steps to identify the industries/establishments located
along the banks of the canals or along the banks of the drains leading to
the canal and actions are being initiated against those
apartments/establishments ~ operating  without adequate  waste
management facilities and without Consent to Operate of the Board.
Notices were issued to 27 establishments/ apartments from District
Office of the Board. It is pertinent to note that the Board has given
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direction to the Secretary, Kochi Corporation to close the Kaloor
slaughter house, one of the major contamination sources of Perandoor
canal and it was closed down on 26.09.2022.

The "Integrated Urban Regenerated Water Transport Project”
(IURWTS) is a creative proposal by the Government for rejuvenation of
5 canals running through the heart of the urban fabric of Kochi
Corporation and occupying nearly one-third of the corporation area. The
overall objective was to improve inland Transport in the canal systems
and have an inter modal connectivity with an integration of the Rail
Metro and Water Metro. The restoration of canals and urban regeneration
is aimed at restructuring the urban fabric and renewal of the urban
economy and thereby overall improvement of city's image. Kochi Metro
Rail Limited (KMRL) have been entrusted the work of Integrated Urban
Regeneration and Water Transport System (IURWTS) in Kochi by the
Government of Kerala. The proposed project envisages the rejuvenation
of the Edappally Canal (11.23 km), Thevara Perandoor Canal (9.8 km),
Chilavannoor Canal (11.15 km), ThevaraCanal (1.405 km) and Market
Canal (0.664 km) in Kochi and installation of 4 STPs such as 10MLD
capacity at Elamkulam, 10MLD capacity at Vennala,7MLD capacity at
Muttar and 4MLD capacity at Perandoor. Presently 5 MLD STP at
Elamkulam is ready to operate in addition to the existing 4 MLD plant,
which is about to be demolished once the new STP become operational.
The major aim of the project is to regenerate the urban area in and
around the canals, rehabilitate the slum dwellers, and make use of the
commercial area in the vicinity of the canal along with creation of
tourism destinations and navigation through the canals. M/s. KMRL has
obtained all the clearances from statutory authorities like Kerala Coastal
Zone Management Authority, National Board of Wildlife and Ministry
of Environment, Forest and Climate Change for the implementation of
IURWTS project and revised administrative sanction for an amount of
Rs.1528.27 crores was also accorded by the Government. Acquisition of
42 hectares of land is being progressed by the District Administration
after which rejuvenation works for the canal will commence. The Market
canal restoration works (for which land acquisition is not required) is
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scheduled to be commenced by November 2022. Detailed Project
Reports prepared by CUBE IIT Madras is under the consideration of
KMRL. A copy of the letter submitted by KMRL is attached herewith as
Annexure V.

All the facts stated above are true to the best of my knowledge,
belief and information.

' i
Dated thlS Zd day Of e =

Solemnly affirmed and 31gned ; d ep%@m@a@wﬁ@% etary

know on Zd %ay of October, 2022 at the O 1ceof the GONEERTASD ey ments

. Covernment of Kerala
Secretariat, Thiruvananthapuram, Kerala. Thiruvananthapuram

et

‘GEETHA GOPINATH
‘ Under Secretary
Environment Bepartment

Govt. Secretariat

YThiruvananthapuram
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CM'’s review of Integrated Urban Regeneration & Water Transport Project

Monthly Progress Report — July — 2022

1. EXECUTIVE SUMMARY

Project Name Integrated Urban Regeneration & Water Transport System Project

Owner De jure Owner — Government of Kerala

. GO(Ms)No0.07/2018/CSIND Dated 12/11/2018
Government Order designating KMRL b G.0O (MS) No.01/2021/CSIND dated

as SPV and administrative sanction

details . ‘ 12.01.2021

Project Executing Agency Kochi Metro Rail Limited

Funding Agency Kerala Infrastructure Investment Fund Board (KIIFB)
Project Management Consultant M/s Antea Nederland BV - M/s Antea india Pvt Ltd (JV)
Approved Value of the project Rs 1528.27 crores

Rs 566.52 Crores

(Only Land Acquisition and Building Compensation cost)
Approved Fund By KIIFB till date

Rs 106.13 Crores
(Land Acquisition and Construction cost)

Start date Project execution shall commence after Land Acquisition .

36 months from approval of Revised DPR/ Transfer of land to SPV.
Finish date

DPR under review by KIIFB.

2. PROJECT DESCRIPTION:

This project is envisioned to renew & rejuvenate the major canals in the city of Kochi. Its
aim is to reclaim the river edge as a public asset, improve its spatial structure & restore the
city's relationship with the Canals. Its primary objective is to create an efficient & durable
infrastructure which could poster new activities in addition to supporting the current one.
The project has an estimated cost of Rs 1528.27 crores (incl taxes and Land acquisition)
and envisages the regeneration of the 6 major canals in Urban Kochi and develop it for
inland navigation, tourism and recreational purpose.
The 6 canals envisaged to be developed in this project are

Edapally canal :11.23 Km



Chilavanoor canal :11.15 Km
Thevara ~ Perandoor canal :9.88 Km
Thevara canal :1.41 km
Market canal : 0.66 km
Konthuruthy Canal : 0.67 km
Total length : 35.00 km
3. PROJECT STATUS
COMPLETED ACTIVITIES
a) Environmental Clearances
SL Activity Department Clearances
No Filed on Received On
1 |Terms of Reference  |MOEF & CC 20/02/2020 13/05/2020
2 [Consentto Establish |[Kerala State Pollution 18/03/2020 27/08/2020
Control Board
3 |Application for Wild [National Board for Wild| 27/04/2020 12/04/2022
Life Clearance Life
4 INOC  for  SWAK [Kochi Corporation 22/09/2020 11/11/2020
Clearance
5 [SWAK Clearance Kerala State Wetland| 25/11/2020 20/01/2021
Authority
6 |CRZ Clearance Kerala Coastal Zone| 22/02/2021 28/01/2022
Management Authority
7 |EIA Clearance MOEF&CC 29/01/2022 17/02/2022
Total Days 765

b) Surveys

Geotechnical Surveys ~Completed.

Bathymetric Surveys - Completed.

Lidar Surveys

-- Completed.

Social Impact Studies ~Completed.
Water Quality Studies ~Completed

Ambient air quality monitoring — Completed

Siltation studies ~Completed

Storm Water Drains topography and Mapping — Completed
Flood Plain Studies ~Completed

ON GOING ACTIVITIES
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a) Land Acquisition

Meeting convened by Chief Secretary and ACS-CSIND held on
minutes received on 01/04/2022.

21/02/2022 and the

i) E 1] 7h
Sl Activity Date Remarks
No:
1 |Submission of Land Acquisition Proposal by | 21/08/2020
KMRL
2  |lssue of Revenue AS 18/02/2021
3 [Submission of LA Requisition 22/02/2021
4 |Appointment of Land Acquisition Officer 29/04/2021
5 _|LA Contingency Charges Payment Notice 23/06/2021
6 |Release of Contingency Charges by KIIFB 03/09/2021
7 |4(1) Notification of SIA Agency in Gazette 06/10/2021
8 |Planting of Alignment Stones 13/08/2021 Completed
9 [SIA Study 05/11/2021 In Progress
10  |Assessment by Expert Committee -
*  Public Hearing conducted on 31/03/2022,01/04/2022 and 02/04/2022
- le
eport submitted by the agency.
(i) Thevara Perandoor Canal (7.4617 hectares)
Si Activity Date Remarks
No:
1 [Submission of Land Acquisition Proposal by | 19/03/2021
KMRL
2 llssue of Revenue AS 06/05/2021
3 |Submission of LA Requisition 22/06/2021
4 |Appointment of Land Acquisition Officer 12/07/2021
5 __|LA Contingency Charges Payment Notice 13/08/2021
6 |[Release of Contingency Charges by KIIFB 27/09/2021
7 [4(1) Notification of SIA Agency in Gazette 21/10/2021
8 |Planting of Alignment Stones 13/08/2021 Completed
9  [SIA Study - Not Started
10 |Assessment by Expert Committee -
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(iii) Chilavannur Canal (16.0782 hectares)

Si Activity Date Remarks
No:
1 [Submission of Land Acquisition Proposal by | 31/12/2020
KMRL
2 |issue of Revenue AS 07/06/2021
3 |Submission of LA Requisition 22/06/2021
4 |Appointment of Land Acquisition Officer 26/07/2021
5__|LA Contingency Charges Payment Notice 16/08/2021
6 [Release of Contingency Charges by KIIFB 27/09/2021
7 14(1) Notification of SIA Agency in Gazette 10/11/2021
8 |Planting of Alignment Stones 13/08/2021 Completed
9 [SIA Study - Not Started
10  |Assessment by Expert Committee -
(iv) Thevara and Edapally (Additional) Canal (1.4029 hectares)
Sl Activity Date Remarks
No:
1 |Submission of Land Acquisition Proposal by | 16/12/2020
KMRL
2 [lissue of Revenue AS 09/06/2021
3 |Submission of LA Requisition 22/06/2021
4 |Appointment of Land Acquisition Officer 30/07/2021
5 |LA Contingency Charges Payment Notice 13/08/2021
6 __|Release of Contingency Charges by KIIFB 27/09/2021
7 14(1) Notification of SIA Agency in Gazette 03/12/2021
8 |Planting of Alignment Stones 13/08/2021 Completed
9 [SIA Study - Not Started
10 |Assessment by Expert Committee -
b) Ongoing Tenders
SL Activity Status Remarks
No
1 [Tender for Boundary Stone Work  awarded on Work put on hold due to
Laying in Chilavannur Canal  [13.08.2021 protast from local resident's /
and owners on the
2 [Tender for Boundary Stone Work awarded on applicability of FMB Records.
Laying in Thevara, Thevara — 13.08.2021 Discussions with stakeholders
Perandoor and  Market ‘ In progress fo ease the LA
Canals process.
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Further delayed due to rain,
and due to bi-election
3 {Tender for Market Canal |Work completed For conditional assessment of
Survey Works the existing features and
_ cleaning  the canal of
dangerous trees.
4 [Tender for Market Canal [Tender floated on |l
Development Works Toltn/a0z2
5 [Tender for Re-construction of [Tender Documents [Will be floated immediately
Road Brid : Edapall submitted on
oa ridges in pally 54/03/2022 after approval by KIIFB.
Canal
¢) KIIFB Approvals Status
SL Activity Status Remarks
No
1 |DPR Approval Appraisal Report from KIFB
KMRL submitted DPR for an |received on 01.01.2021
amount of Rs 1528 crores to \KMRL submitted clarifications on
KIIFB on 08.06.2020 08.01.2021 KMRL working on the
KIFB raised queries on compliance of NCR
30.01.2021 by KIIFB.
KMRL submitted clarifications on
01.02.2021
KIIFB submitted
Non-Compliance  Report  on
26.06.2021
2 |DPR for R&R component The LOA for the
Construction of Apartment [The demand notice has not been |[Construction of
Complex for 280 PAPs - [disbursed by KIIFB to District |Apartment Complex
KIIFB approved for an amount jadministration for proceeding jwas  issued on
of Rs 106.13 crores on [further with LA process. 21.01.2021.
23.11.2020




Officer
Collectorate)  has

Land  Acquisition
(District
issued demand notice for the
purchase of 7.73 acres of land

Works
abeyance since the

in

land owner revised

the offer price for

at Kakkanad for an amount of land.

Rs 65.52 crores

DPR for Vennala STP - 10 [KMRL submitted the DPR to [KMRL appointed

MLD KIIFB on 12/10/2021 CUBE - IIT Chennai
for vetting STP DPRs.

4 |DPR for Muttar STP — 7 MLD KMRL submitted the

KIFB on 12/10/2021

DPR to |Pesign checking of
STPs in progress.

5 |DPR for Perandoor STP — 7 KMRL submitted the

MLD

KIIFB on 12/10/2021

DPR to

6 [DPR for Elamkulam STP - KMRL submitted the

DPR to

10 MLD KIIFB on 29/12/2021
7 IDPR for Market Canal [KMRL submitted the DPR to |Review conducted by
Development KHFB on 22/02/2022 KIIFB on 05/03/2022
and 25/03/2022.
KMRL submitted
clarifications on
09/04/2022
Awaiting KIIFB
Approval
8 DPR for Re-construction of [KMRL submitted the DPR to [KIIFB queries
Road Bridges in Edapally [KIIFB on 24/03/2022 received on
Canal 21/04/2022.
KMRL submitted
clarifications on
28/04/2022
Awaiting KIIFB
Approval
9 [DPR for Re-construction of [KMRL submitted the DPR to Awaiting KIIFB
Bund Road Bridge in [KIIFB on 13/05/2022 Approval

Chilavannur Canal
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d) Other Pending Approvals / Issues

Assignment of identified Govt.
Porombok Land in all 5

canals

vide letter dated 06.05.2021

completion of project.

SL Activity Status Remarks
No
1 (Approval for Land Transfer / |Proposal submitted to CSIND [The Project is

scheduled for a period
of 36 months. Any
delay in LA may lead
to overall delay in the

NOC from Irrigation Dept. for
demolition and reconstruction
of 5 ROBs in Edapally Canal

submitted to
Irrigation Dept. on 20.11.2020
and reminder
20.04.2021

Application

sent on

NOC from KWA for demolition
and reconstruction of 1 ROB
in Edapally Canal

Application submitted to KWA
on 02.02.2021 and reminder
sent on 07.07.2021
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A) SKY LINE MARBLE ARC CLOSING OULTET IMAGES

B) MULLASSERY CANAL CLOSING OUT LET




15

W SIRAJ GODOWN HOUSEHOLD OUTLET CLOSED




PACHALAM HOUSE HOLD OULTET CLOSED
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VB RESIDENCE OUTLET CLOSED(PACHALAM)
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KOCHI METRO RAIL LIMITED

A 50-50 joint Venture of Govt. of india & Govt. of Kerala .écm m"Ro R’ mms'f
KMRL/IURWTS/139 — 2022 : 13% October 2022

The Chief Environmental Engineer
Kerala State Polluton Control Board,
Regional Office, Gandhi Nagar,
Kochi — 682 020

Email: pcbroekm@gmail.com

Sir,

Sub: Integrated Urban Regeneration & Water Transport System Project’ (IURWTS)
Kochi — Present Status- reg:

Ref. Letter No: PCB/RO-EKM/Gen-302/2021 dated 29/09/2022

This is with reference to the letter cited above received from your office regarding the
status of IURWTS Project.

In this regard, it may please be noted that KMRL has obtained all the necessary
clearances from statutory authorities like KCZMA, NBWL and MOEF&CC for the
implementation of IURWTS Project and obtained revised Administrative Sanction for
an amount of Rs 1528.27 crores from Govt. Currently, acquisition of 42 hectares of
land is being progressed.by the District Administration after which rejuvenation works
for the canals will commence. The Market Canal restoration works, (for which land
acquisition is not required) is scheduled to commence by November 2022.

Regarding the establishment of 4 no. of Sewage Treatment Plant (STP), it may please
be noted that KMRL is now in the process of vetting the Detailed Project Report by
CUBE ~IIT, Madras. Once the vetting process is completed, the DPR will be submitted
to Govt. of Kerala for approval and KIIFB for funding sanction, only after which the
execution / construction activities will be commenced.

This is for your information please.

Thanking You

Yours Faithfully

General Manager - Design

Copy: Director (Projects), KMRL ~ for information please.

A Jolnt Venture Company of Gout, of Indla & Gout. of Kerala
JLN Stadium Metro Station, 4th Floor, Kaloor, Ernakulam, Kerala - 682017 | CIN: US0100KL201156C029003
Ph: 04842846700, 0484-2846770 | Fax: 0484-2970810 | contact@kmirl.co.in | www.dochimetro.org
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
(SOUTHERN ZONE BENCH, CHENNAI)

ORIGINAL APPLICATION NO. 27 OF
2021

In the matter of:
Suo Motu “ Faecal
Contaminationin perandoor
edapally canals”

-VS-
The Principal Secretary to Govt. Of
Kerala,

Environment Department,Kerala
and others

----Respondent(s)

AFFIDAVIT FILED BY
ADDITIONAL CHIEF SECRETARY,
ENVIRONMENT
DEPARTMENT/15T RESPONDENT

E.K. KUMARESAN,

Standing Counsel for Government
of kerala

No.6, Indian Chambers (SICCI)

Annex Building, Ground Floor,

Esplanade, Chennai - 600 108.
Cell No: 94443 98701
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